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THE VICE-CHAIRMAN (SHRI TIRUCHI SI'VA): Thank you, there are 24 Special
Mentions. So, if you kindly lay it on the Table, it will help all the Members. Next 1s

Mr. Basawara) Patil. Absent. Next is Chaudhary Munavver Saleem.

Demand for opening High Court Bench at Bhopal
in Madhya Pradesh
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Demand for comp ulsory insurance of life and property of peop ke in areas
freq uently affected by communal violence
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